() if so, what steps are being taken to provide good healthcare to the residents of Delhi and

cther parts of the country?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD) : (&) and
(b) No. The diseases reparted in Delhi during 2010 (till 19th November) are Dengue (6100 cases),
Chikungunya (&0 cases), Malaria (191 cases) and Influenza A HINI (2723 cases).

(o) Mo.

(d) Health is & State subject and the responsibility for providing good health care to the people
of Delhl and other parts of India lies with the respective State/UT Govemments. However, under
Naticnal Rural Health Mission (NRHM), the Government of India ie supporting the States/UTs in
revitalizing their health care system to improve the delivery of health care gervices. Under the overall
umbrella of NRHM, a National Vectar Borne Digease Contral Programme is also being irnplemented

for the prevention and cantrol of vector-bome disease like Malaria, Dengue and Chikungunya.
Revival of vaccine manufacture units

1494, SHRI NANDT YELLAIAH = Will the Minister of HEALTH AND FAMILY WELFARE be pleased

tostate:

(a) the reasone for suspending India’s cldest vaccine manufacturing units namely BCG Vaccine
Laboratory (Chennail), Pasteur Institute of India (Coonoor) and the Certral Research Inglitute
(Kasauli) producing 80-90 per cent in one year and reducing the production to 15 per cent in the

next year;

(b) whether Gavernment has investigated nexus between these public sector unite and private

gector unite;
(c) if=o, the details thereof; and

(d) what is the shortest period involved in reviving these public sectar units in commencing the

production of vaccines to meet the needs of population at an affordable price?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD) : (&) The
manufacturing licenses of the three vaccine manufacturing Units namely, the Central Research

Inetitute, Kaszauli, the Pasteur Institute of India, Coonoor and the BOG Vacoine Laboratory, Chennai
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were suspended by the Drugs Contraller General of India (DCG(1)) in January, 2008 since they were
not found in compliance with the Good Manufacturing Practices (GMP) as provided under Schedule

M of Drugs and Cosmetic Rules, 1945.

(b) The Committee set up under the Chairmanship of Shri Javed Chaudnary, former Health
Secretary to review the reazong for suspension of the licenzes of these Ingtitutes has nat given any

finding in this regard.
(c) Does not arize.

() The order for revocation of suspension of licenses of these Instittes has been issued on
26.2.2010 to enable them to resume production and to ensure that the production line is made fully
compliant with GMP standards within three years. The three vaccine producing unite have intiated

vaccine manufacturing process.
Financial support to states for upgrading health infrastructure

9%, DR. VIUAY MALLYA @ Will the Minister of HEALTH AND FAMILY WELFARE be pleased to

state:

(a) whether it is a fact that financial support is provided to States for upgrading infrastructure of

district hospitals in the States;

(b) if =0, the detalls thereof;

(c) the financial support provided to Karnataka under this head during the last three years,
year-wise;

(d) the district hespitals in that State in which infrastructure were Upgraded during the said
periad;

(e} whether Government propoges to increase the support to the State in the near future; and

() ifso, the details thereof?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD) @ (&) and
(b)) Yes. Funds are provided to State/UT Governments to strengthen their health care infrastructure
including upgrading infrastructure for District Hospitals. The respective State/UT Government
incorporate their requirement for the same in their annual Programme Implementation Plans (PIPs).
The same is examined in this Ministry and funds are released to State/UT Government as per the
approval of National Programme Coordination Committee (NPCC) for actual implementation of the

programme.
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